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Oovernment of Indlo
Ministry of Environrt,e.nt & Forcsr g

(Forest PolicY - Section)

I;ub : Tlte SchcdLrled Tribes ond Other Trodilionol Forest Dwellers ({lecogtrit t<'r

of Forest Rights) Act, 20O6 - Generol opprovol under the Forcsl

(Corrservoticrr) Acl. 1980.

.' I aru tlitcctetl ro refer ro your letter No. F 5/l l/06/10-l dated l8'r' F'ebruary, 
"1008 

c'ri :ir'
prrllect nreruioued atroye rurd ro s y that Minisliy of Enviroffncnt & Foresls has isstrcd lbllortr r11

/i[:;r'ucrions or lhc issue rai.'ed by M,P, GoYcnrmcnt:-

Slrri Rotarr Pulrvor.
Sec|e lory,
r!ovi. of rV.odhyo Flodesh,
Deportnrenl of Fore:: ts,
Bliopol.
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Nevr De ilri - 1 1C(xi

Dqted: 16.7 zti( )l
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i) Net Prescllt Value (NPV) and,all prcccdurcs ofFC -Atn are not spplicflble Ibr thc right
rccognizcd rrrrdcr :ic,;tiou 3(l) of thc Tribal Act'

, i. lrii) Nl'V aud prol-cdtr:cs of the ECAct are applicabk' for the facilities providcd .rn:'::

secl.ion 3 (!) ufthc'I'rit ql Act- -

'fhis issucs wittr tlrc approval ofcompetetrt sulhorily in the Ministry.\^-'"
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